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NOTICE
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VICE PRESIDENT'S SECRETARIAT
New DeUii, the Uth December 1972

No. 3/2/72-stdmn.—In continuation of the Secretariat
Notification No. 3/2/72-Admn. dated the 13ih November,
1972, the President is pleased to appoint Shri R. P. Gupta,
temporary 2nd P.A. to Vice-President ol ndia. to officiate as
lot P. \. to Vice-P/ciidcm of India, for a further period irom
17th December, 1972 to 27th December, 1972 vice Shri G. L.
Kapoor granted extension of leave lor the above period.

V. PHADKE, Secy.
to the Vice-President of India

RAJYA SABHA SECRETARIAT
New Delhi, the 12th December 1972

No. RS/484/Estt.-P.—Shri T. R. Srinivasan, permanent
Reporter in ihis Secretarial has been granted earned leave
preparatory to retirement for 120 days from the 9th Decem-
ber 1972 to the 7i±i April, 1973.

M. KAMESWARA RAO, Under Secy.

CABINET SECRETARIAT
(Department of Statistic!)

New Delhi, the Uth December 1972
No. A-12022/4/70-Estt.II.—The President is pleased to

appoint Shri D. P. Roy, a Grade ITI Officer of Indian Sta-
tistical Service and Deputy Director in the Central Statistical
Organisation, Department of Statistics, New Delhi, as Offlcer-
on-Special Duty in an officiating capacity in the same Organi-
sation with effect from the forenoon of 8th December 1972
till further orders.

2. The appointment of Shri D. P. Roy has been made
with the approval of the Department of Personnel, the Cadre
Controlling authority for I.S.S.

K. C. GEHANI, Under Secy.

(Department of Personnel) •
New Delhi-iiOOOl, the 14th December 1972

Mo. F.4/1U/72-CSV).—The President is pleased to permit
Shri t\ K. Siinyal, a permanent Under Secretary of ihe Central
Secretaiiat Service whq was officiating in selection Grade o£
tile Service and was working as Deputy Secretary in the
Mioislry/DepaarneiHs Education to icLire from Government
service with effect Lorn die after-noon of 5th November,
1972.

The 19th December 1972
No. lJ.4/l4/72-CS-I.—Ihe President is pleased to permit

Shri A. B. Ramachandran, a Derail. .Selection Grade- Officer
ot the Central j^ccietariat Service who was working as a
Deputy iecreta.y in the Ministry of Defence to retire from
Goveinment service with effect from the after-noon of 5th
December. 1972.

Ihe 2\st December 1972
No. 4/40/72-CS.I.—The President is pleawd to appoint

Sha K. C. Sodhia, a permanent Officer of Grade I of the
Central Secretariat Service, Ministry of Finance (Depart-
ment of Economic Affairs), to officiate in the Selection Grade
of the Service with effect from the forenoon of 10th October,
1972, until further orders.

No. 4/100/72-GS./.—The President is pleased to appoint
Shri N. A. Subramaney Iyer, a permanent Section Officer of
the Central Secretariat Service (of the cadre of Department
of Mines), to officiate in Grade I of tie Service witih elfcct
from the loienoon of 2nd November, 1972 until further orders.

2. This Department's Notification No. 4/100/72-CS-T.
dated the 29-11-1972 is hereby cancelled.

No. F.4/59/72-C.y(/).—The President is pleased to permit
Shri P. G, Saivi, a permanent O/ade I officer pf the Central
Secretariat Service who was wo, Icing as an Under Secretary
in the Ministry of Foreign Trade to retire from Government
service with effect from the forenoon of 29th September,
1972 under rule 56(k) of the Fundamental Rules.

M. K. VASUDEVAN, Under Secy.
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New Delhi, the 16th December 1972

No. 15/28/72-E.M/fE),—Under Rule 8(a)( l ) of the Indian
Economic Service Rules, 1961, the President is pleased to
appoint Shri Sukhram Singh Gill who competed successfully
at the Indian Economic Service/Indian Statistical Service
(Released Emergency Commission/Short Service Commission-
ed Officers) examination held in January, 1972, to Grade IV
of the Indian Economic Service on probation for two years
with effeci ftom the forenoon of I3ih November, 1972.

B. L. MATHURIA, Under Secy.

New Delhi-1, the \9th December 1972

No. 12/3H/71-A1S(I).—In exercise of the powers conferred
by sub-rule (1) of rule 8 of the Indian Administrative Ser-
vice (Recruitment) Rules. 1954, read with sub-regulation (1)
of regulation. 9 of the Indian Adminisfarive Service (Appoint-
ment by Promotion) Regulations. 1955, the President is
pleased to appoint S/Shri Kulwant Singh and Rajinder Singh,
members of the State Civil Service of Haryana to the Indian
Administrative Service on probation and to allocate them
to the cad no of Haryana under siib-mle(l) of rule 5 of the
Indian Administrative Service (Cadre) Rules, 1954.

S. HABEEBULLAH, Under Secy.

New Delhi-1, the. 20th December 1972

No. \W24/72-AlS(l),—In exercise of the powers confer-
red by Rule 6 of the Indian Administrative Service (Cadre)
Rules, 1954 and with the concurrence of the Governments of
Utla Pradesh and Gujarat, the Central Government hereby
accords—

( 1) ex-po.u-facto approval to the extension of deputa-
tion oL' Shrj S. N. Shukla, a member of the Indian
Administrative Service borne on the cadre of Guja-
ia;3 for service under the Government of Uttar
Pradesh, from the ]2lh December, 1972 to the date
of issue of this notification; and

(2) approval to the continued deputation of Shri S. N.
Shukla for service under the Government of Uttar
Pradesh from the date of issue of this notification
upto the 11th December, 1973,

By order and in the name of the Piesidcnt.

S. HABEHBULL^H, Under Secy.

New Delhi-11000], the 19th December 1972

No. l-'.32/95/72-Trg.~The President is pleased to appoint
Shri C. Guurnuithy as Prof, of Law, Lai Bahadur Shastri
Academy of Administration, Mussoorie with effect from 21st
December, 1972 to 26lh January, 1974.

SHANTA RAO, Under Secy.

New Delhi-llOWl, the December 1972
No. U/\/72-AIS(Ul).—fn exercise of the powers confer-

red by rule 3A of 1 he- Indian Administrative Service (Proba-
tion) Rules, 195), (he President is pleased to confirm, in the
Indian Administrative Service, Shri S. N. Roy, a member of
the Indian Administrative Service borno on the State Cadre
of West Bengal, with effect from the 15th November
1972.

M. R. BHARDWAT, Under Secy.

1972New DelhiA\QWA\, the 20th December
No. 402/26/72-AVD-lV.~Thc President is pleased to ap-

point Shri Y, R. Sachdeva, an officer of the Indian Customs
and Central hxciie Service till recently Assistant Collector
of Central Excise in the Delhi Customs and Central Excise
Collecto-ale, us Assistant Colleclo" on ad hoc basis in the
Headquarters office of the Directorate of Revenue Intelligence
New DeJhi with effect from 6th December, 1972 (F/N) and
until further orders.

K. L, RAMACHANDRAN, Under Secy.

New Delhi'llQOOl, the list December 1972

No. 20/G/l&2/AdJ.—The President is pleased to appoint
Shri K. Raghunathan (ML&CS) as Deputy Secretary in the
Department of Personnel (Cabinet Secretariat) with effect from
the forenoon of Illh December, 1972 until further orders.

A. S. GUPTA, Under Secy.

DEPARTMENT OF ELECTRONICS

New Delhi, the. 15th December 1972

No. 2(\li)/72-Adm.—The President is pleased to appoint
Dr. S. G- Patil as Senior Technical Officer in the Department
oi Electronics, in the Office of the Electronics Commission,
Bomtwv, in a temporary capacity with effect from the fore-
noon of 16th November, 1972, on contract for a period of
five ysars or until further orders whichever is earlier.

K, B. IYER, Under Secy.

PLANNING COMMISSION

New Delhi, the 7th December 1972

No. A. 12025/2/7\-Adm.l,~An continuation of Planning
Commission's notification of even number dated 4th January^
1972, the President is pleased to extend the term of appoint
inent of Sliri J, N. Tewari. a Grade I Officer of the I.S.S.
as Chief of Division in the Planning Commission in a tem-
porary capacity for a further period of six months with
eilect from the aftornoon of the 18th June, 1972.

G. N. GUPTA. Dy. Secy.

New Delhi, the \lth December 1972

No. F.$(653)/72-ADM.I.—Shri S. C. Ghosh, a Grade D
Officer of the Indian Economic Service and Joint Director
ir_ the Planning Commission, expired, while on leave on
the 23rd November, 1972. ' •

The 12th December 1972

;V.>. /1.12025/40/72-^rfm./ The President is pleased to
appoint Shri K. Jayachandran, an officiating Grade HI
Office:- of UK hidiani Statistical Service and Senior Research
Officer in the Planning Coffiim.'sion. a* Joint Director
in the Commission in a temporary capacity on his appoint-
meni in G:-Lde II of the Indian Statistical Service with effect
fro IT; I lie 23th October, 1972 and until further orders.

The. Uth December 1972

No. r.6(.224)/11/AdrnJ.—Shri A, M. K. Swami, a perma-
nent Grade 1 Officer of the Central Secretariat Stervtco offi-
ciating in the Selection Grado of the Seivice and holding the
post of Deputy- Secretary to the Govt. of India in the Plannine
Commission reverted to the post of Under Secretary Plan-
ning Commission, with effect from 8-12-1972 (A.N.).'

The \Sth December 1972

No. /'. 14 (13)/68-CM .—The President is pleased to appoint
Slifi A. U. Chatterjce, a permanent Assistant of the Central
Secretariat Scrvic; cadre of the Planning Commission to offi-
ciate in the Section Officer's Grade of the CSS Cadre of the
Planning Commission, in a temporary capacity, with effect
from the forenoon of the 4th December, 1972 and until fur-
ther oi'dcrs.

No. ]''.\4(\3).'M-CM.—The President is pleased to appoint
Shri G. ,S. Hhaaiagar, a permanent Grade IV Officer of the
Central Secrc;n;iat Service cadre of the Planning Commission
to officiate i5i the Section Officers' Grade of the CSS Cadre
of the Planning Commission, in a temporary capacity with
eftsc! from the forenoon of the 1st December, 1972 and
until lunhcr orders.

N. K. AGGARWAL, Under Secy.
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MINISTRY OF LAW AND JUSTICE
(Legislative Department)

New Delhi, the )3th December 1972

No. F.45 (87 )/6H-AdmJ(LD).-—Shri P. V. Pasupathy a
permanent officer of the Section Officers' Grade of the Central
'Secretariat Service in the Law Ministry's cadre officiating
in Grade I of that service and working as Under Secretary in
the Legislative Department, Ministry of Law, is granted earned
leave for two days on the 7th and 8th November, 1972 It is
certified that on the expiry of the leave, Shri Pasupathy was
expected to reiurn to duty in the same station from which
he proceeded on leave.
. 2. The President is pleased to appoint Shri P. V. Pasupathy,

a permanent Officer of the Section Officers* Grade of the
Central Secretariat Service in the Law Ministry's cadre to
officiate in Grade 1 of that service from the 9th November,
1972 to the 31st December, 1972 (both days inclusive).

3. The President is also pleased to appoint Shri P. V.
Pasupathy as Under Secretary in the Legislative Department,
Ministry of Law, for the aforesaid period.

No. A.320n/5/7UAdmJ(LD).—Shn H. C. Vcrmani a
permancni officer of the Section Officers' Grade of the Central
Secretariat Service in the Law Ministry's cadre, officiating
in Grade I of that Service and working as Under Secretary in
the Legislative Department, Ministry of Law & Justice, is
granted earned leave for 2 days on the 7th and 8th November,
1972 It is certified that on the expiry of the leave, Shri
Vcrmani was expected to return to duty at the same station
from which he proceeded on leave.

2. The President is pleased to appoint Shri H. C. VermanL
a permanent Officer of the Section Officers' Grade of the
Central Secretariat Service in the Law Ministry's cadre to
officiate in Grade j of that Service from the 9th November,
1972 to the 31st December, 1972 (both days inclusive).

3. The President is also pleased to appoint Shri Vermani
as Under Secretary in the Legislative Department, Ministry
of Law and Justice for the aforesaid period,

E. VENKATESWARAN, Dy. Secy.

(Department of Justice)

New Delhi the 20th December 1972

No. 17/4/72-Jus.—In exercise of the powers conferred by
Clause (1) ol Article 217 of the Constitution, the President
is pleased to appoint Shri Justice Sohan N'ath Modi, Additional
Judge of the Rajusthan High Court, to be a Judge of the
Rajasthan High Court with effect from the date on which
he assumes charge of his office,

K. THYAGARAJAN, Dy, Secy.

(Department of Legal Affairs)
New Delhi, the 6th December 1972

No A.3\Q14/2/72-Special Cell.—The President is pleased to
appoint Shri Kishan Lai, a. permanent Grade IV officer of the
Central Secretarial Service and officiating in the Section Offi-
cers' Grade of that Service substantively to the Section Offi-
cers' Grade of the Central Secretariat Service in the cadre
of the Ministry of Law and Justice with effect from the 7th
October, 1972.

N. D. SINHA, Under Secy.

MINISTRY OF HOME AFFAIRS

New Delhl-UOQOl, the Hth December 1972

G.S.R. No. 16/82/72-/WJ. //—In pursuance of Sub-rule (2)
of Rule 4 of the Indian Police Service (Cadre) Rules, 1954
the Central Government in consultation with the Govern-
ment of Rajasthau have revised the strength and composition
of the Indian Police Service Cadre of Rajasthan and hereby
direct that in the Schedule to the Indian Police Service (Fixation

of Cadre strength) Regulations, 1955, for the entries relating
to Rajasthan the following shall be substituted, as under:—

(() The amendment shall come into force with effect from
the date of its publication in the Gazette of India.

(//) These Regulations may be called the Indian Police
Service (Fixation of Cadre Strength) fifth Amend-
ment Regulations.

Amendment to the Fixation of Cadre Strength

1. Senior posts under State Government
Inspector General of Police
Additional Inspector General of
Police
Deputy Inspectors General of Police
Assistant Inspectors General of
Police
Superintendents of Police
Superintendent of Police C.l.D.
(Crime)
Superintendent of Police C.l.O.
(Intelligence) . . . .
Superintendent of Police C.l.O.
(S.B.) (Jodhpur Zone) .
Superintendent of Police Railways ,
Superintendent of Police Anti Cor-
ruption Br
Assistant Inspector General of Police
Traffic
Principal, Police Training School

, Commandants, R.A.C. .

2. Central Deputation Reserve @ 40%
of 1 above

3. Posts to be filled by promotion and
Selection under Rule 8 of the IAS/IPS
(Recruitment Rules, 1954, @ 25% of
1 & 2 above) . . . .

4. Posts to be filled by direct recruitment
1 plus 2 minus 3 above.

5. Deputation Reserve @ 20% of 4
above

fi, Leave Reserve @ 5 % of 4 above .

7. Junior posts @ 20-60% of 4 above

S. Training Reserve @ 10-59% of 4
above
Direct Recruitment Posts
Promotion Posts . . . .
Total authorised strength

1

1
9

2
26

I

1

1
1

1

1
1
2

48

19

17

50

10

3

10

5
78
17

• 95

4S

G.S.R. No. 16/45/72-/)CT-j. //--In pursuance of sub-rule (2)
of Rule 4 of the Indian Police Service (Cadre) Rules, 1954,
the Central Government, in consultation with the Government
of Andhra Pradesh, have revised the strength and composition
of the Indian Police S;rvice Cadre of Andhra Pradesh and
hereby direct that in the schedule to the Indian Police Service
(Fixation of Cadre strength Regulations, 1955, for the entries
relating to Andhra Pradesh State, the following shall be
substituted as under:—

1, The amendment shall come into force with effect from
the date of its publication in the Gazette of India.

2. These regulations may be called the Indian Police Service,
(Fixation of Cadre Strength) Eighth Amendment Regulations,
1972.
Amendment to the Fixation of Cadre Strength

1. Senior posts under State Government
Inspector General of Police
Director, Anti-Corruption Bureau
(Addl. I.G.P.) . . . .
Deputy Inspector General of Police,
A.P.S.P. Btns, H. Guards & Welfare
Deputy Inspector General of Police
(Adms)
Commissioner of Police

1

1

1

1
1

63
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Deputy Inspector Generals of Police
(Ranges)
Deputy Inspector General of Police
(Intelligence) . . . .
Deputy Inspector General of Police
Railways, Crime & Training .
Asstt. Inspector General of Police .
Coramdt. S.A.R.C.P.L., Amberpct,
Hyderabad . . . . .
Commdts. A,P, Special Police Btn. .
Superintendents of Police (Districts)
Superintendents of Police (Railways)
Superintendent of Police, Spl. Branch,
Cl.D
Superintendent of Police, Crime
Branch (C.I.D.) . . . .
Superintendent of Police, Vigilance
Cell, Civil Supplies
Joint Director, Anti-Corruption Bureau
Principal, Police Training College .
Deputy Commissioners of Poice (Law
& Order) I & II City, Crimes City,
S,B. City, Traffic City and Licensing
City Armed Police
Additional Superintendent of Police
in the S.B., C.T.D,, C.B., C.I.D., and
in districts of Visakhapatnam
South, East Godavari, Guntur, Kur-
nool, Karimnagar, Warangal, Kham-
raam, Visakhapatnam North, Nellor,
Chittoor and Krishna 1

2. Central Deputation Reservc@40%
of 1 above . . . . .

3. Posts to be filled by promotion and
selection under Rule 9 of the
IPS (Rectt) Rules, 1954, @ 25% of
1 a n d 2 a b o v e . . . .

4. Posts to be filled by Direct Rec-
ruitment 1 and 2 minus 3 above

5. Deputation Reserve @ 20% of 4
above . . . . .

6, Leave Reserve @ 5 % of 4 above

7. Junior posts 20 -60% of 4 above

8. Training Reserve @ 10-59% of 4
above . . . . . .

Direct Recruitment posts

Promotion Posts . . . .

Total Authorised strength

5

1

1

1

1

2

21
i

1

1

1

1

1

6

13

63

25

22

66

13

3

13

6

101

22

123

The 18th December 1972

No. 24/'19ni-Pers.11 In exercise of the powers conferred
by Rule 3-A of the Indian Police Service (Probation) Rule*,
1954, the President is pleased to confirm in the Indian Police
Service, the following members of the Tndian Police Stervice
borne on the State Cadre of Uttar Pradesh, with effect from
the dales shown against each :—-

Name and Date of Confirmation

1. Shri Ram Niwas Sharma-^-7-1971fFN).

2. Shri Jangi Singh—5-7-1971 (FN).

3. Shri Himanshu Kumar—28-7-1971 (FN).

2. This Ministry's Notification of even number dated the
29th September, 1972, is hereby cancelled.

P. P. KHANNA, EMr. (Police)

New Delhi-110001, the 19th December 1972
No. A.35QU/10'i/7\-Ad.I(A).—The- Joint Secretary in the

Ministry of Home Affairs hereby appoints Shri A. N. Sikka
a permanent Section Officer of the Cadre of the Ministry
of Home Affairs as Junior Analyst on ad hoc basis in the
seal- of Rs. 4O0-25-50O-30-590-EB-30-80O-EB-30-830-35-
900 with effect from 19th October. 1972 to 31st. March, 1973
or till the post is filled on regular basis whichever is ear-
lier.

No. A32Q\4l\2p2-Ad.I(A)—The President is pleased to
appoint the following permanent Assistants of the CS.S. Cadre
of the Ministry of Home Affairs to officiate in the Section
Officer's Grade of the service on purely temporary basis for
the periods indicated against each in the Ministry of Home
Affairs : ~

s.
No

1.

2.

3.

4.

5.

Name of the Officer

S/Shri
P.M. Agarwal
K.L. Wadhawan .
N.K. Jain .
D.L. Jharyee
H.V. Daryani

. 22-11-72 to

. 23-11-72 to
. 22-11-72 to
. 22-11-72 to

5-12-72 to

Period for which
appointed

5-1-73
5-1-73
5-1-73
5-1-73
5-1-73

No. A.320\4/2/72-Ad.I(A) The President is pleased to
appoint Shri C. A. Nadungadi a permanent Assistant of the
Central Secretariat Service Cadre of the Ministry of Home
Affairs to the Section Officers1 Grade of the Service with
effect from the forenoon of 18th November 1972 to 31st
December, 1972.

2. The President i-s also pleased to appoint Shri C. A. Ned-
ungadi as Section Officer in the Department of Personnel for
ihe aforesaid period.

K. RAMAMURTHY. Under Secy.

New DelhiA 10001. the \9th December 1972
No. A32013/20/72-AdJ(A).—The President is pleased to

appoint Shri B. Shukla as Deputy Secretary in the Ministry
of Home Affairs on re-employment term; with effect from the
26th November, 1972 to 25th January. 1973 (both days in-
clusive).

R. A. S. MANI, Dy, Secy.

(Deportment of Administrative Reforms)
New Delhi, the 14th December 1972

No. A-12O26/3/7O-AR(A).—Tht President is pleflse-d to
appoint Shri A. L. Rajendcan, a permanent Section Officer
of the CS.S. Cadre of the Works, Housing and Urban Deve-
lopment and Asstt. Director in the Directorate of Estates, to
officiate as Senior Analyst in the Department of Administra-
tive Reforms, with effect from the forenoon of 1st December,
1972, until further orders,

M. L. SAMPATHKUMARAN, Under Secy.

MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 2nd December 1972

No, 121 /PR/72.—Shri M, K, Tandon. officiating Officer
of the integrated grades TI & ITT of the General Cadre- of the
rFSfBI assumed chance of the nost of the Charge d' Affairs
fa.i.) in the E/I Mogadiscio in the forenoon of the 23rd
October 1972,

S. J. STNGH, Under Secy.

New Delhi, the 4th December 1972
No. 4%Q-PAW72.—Consequent unon his attaining the age

of 'unerannun-'ion Shri P. K. Kapif an officer of the G'ade
I of the Indian FOHMOTI S^^ice (Branch 'B'l relinquished
charge of the office of the First Secretary in the Embmsy of
India. Sofia, in the forenoon of tbe 18th November, 197?.
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The 12th December 1972

No. 172-/M//12.—Shrimati K. Rukmini Menon relinquish-
ed charge of the post of Joint Secretary in the Ministry of
External Affairs on 29-11-72 (F/N).

Ni>. I73//M-//72.—Shri Y. K. Puri. relinquished charge of
the post of High Commissioner of India, Colombo, in the
afternoon of the 29th November, 1972, on transfer as Ambas-
sador of India Bonn.

The 13tfi December 1972

No. 174-PAI/72—On appointment to Grade I of IFS, Shri
S. K.. Eoy, Ambassador of India, Mexico relinquished charge
of the post of Ambassador (Grade II IFS) on the afternoon
of the 23rd September, 1972. f>nd assumed charge of the post
of Ambassador (Grade I IFS) with effect from the forenoon
of 24th September, 1972.

No. 175-JM-//72.—Shri V. H. Cociho. relinquished charge
of the post of Ambassador of India to Japan, Tokyo, on the
afternoon of the 26th November. 1972, on transfer as Hiffh
Commissioner of India, Colombo.

The 14th December 1972
No. 176-PA1/72.—-On leave-cum-transfer to Embassy of

Tndia, Moscow, Shri P. L. Sinai, Director, Ministry of Exter-
nal Affairs, New Delhi relinquished charffe of the cost of
Director on the forenoon of the 6th December. 1972.

The 16th December 1972

No. 177-PAI/72.—-On leave-cum-transfer to Embassy of
India, Sofia. Shri K. P. Lukose, relinquished charge of the
pon of Joint Secretary, Ministry of External Affairs, New
Delhi, on the afternoon of the 8th December, 1972.

The 18th December 1972

No. 178//M//72.—Dr. Gopftl Singh relinquished charge
of the post of Ambassador of India in Buljiaria. Sofia on the
afternoon of the 17th November, 1972, on transfer as HiEh
Commissioner of India to Guyana, Georgetown.

77* 19rt December 1972

No. 179/PAI/72.—On transfer from Embassy of India.
Khartoum, Shri K. L. Dalai, assumed charge of the post of
Joint Secretary, in the Ministry of External Affairs, New
Delhi, on the forenoon of the 11th December, 1972.

No. 18O-PAI/72,—On transfer. Shri K. L, Dalai, relinquish-
ed charge of the post of Ambassador of Tndia in Sudan,
Khartoum on The afternoon of the 30th November, 1972.

The 20th December 1972

No lit-PAl/72.—The president is pleased to anpoint
Shri J. S. Mehta, an officer of Grade TIT of the Tndian Foreign
Service, to officiate in Grade II of the Service with effect
from 3-11-72 (FN) until further orders.

No. 182//M 7/72.—The President is pleased to appoint
Shri 5 KiMinamurti, an officer of Grade IT of the Indian
Foreign Service, to officiate in Grade I of the Service with
effect from 3-1M972 (FN) until further orders/

No. 183-/MI/72.—On appointment to Grade IT of TFS,
Shri G. J. Malik. Ambassador of Tndia, Santiago, relinquish-
ed charge of the po?1. of Ambassador (Grade Hi IFS) on the
forenoon of the 24th September. 1972. and as umed charge
of the post of Amhnswdor (Grade II IFS) with effect from
the same date.

INDRAJTT SINGH. Under Secy. (PA)

New Delhi, the 6th December 1972

No. CP&EO/.l 1/72— Shri B. K. GOROI. an officer of the
Integrated Grades TT & lTI of the General Cadre of the. Tndian
Foreign Service, Branch 'TV is appointed, on deputation, to
officiate as Assistant Passport. Officer. Regional PassooTt &
Eminrtttion office, Rnmbav. •with effect from the afternoon
Of 21st.November, 1972.

T. V, RAMAKRTSHNA RAO, Under Secy. (PVA)

New Delhi, the 12th December 1972

No. 122/PB/72.—-Consequent on attaining the age of sup-
erannuation Shri Sushil Chandra, an officiating officer of the
MUifirated Grades II & III of the General Cadre of IFS(B)
:diminished charge nf the pmt of Section Officer in the
Ministry of External Affairs, Mew Delhi on the afternoon of
24ih November, 1972.

K. It, SUD, Under Secy-

New Delhi, the \6th December 1972

No. 2S-PT.III/72.—The President of Tndia is pleased to
confirm the provisional rc-or^anisation of the appointment of
Mr Sven Adolf Palm. Honorary Consul of Denmark in Cal-
cutta with effect from 29lh August, 1972 announced in the
Ministry of External Affairs Notification No. 19-PT.III/72,
dated the 10th November, 1972.

L. T. PTJDAITE, Dy Chief of Protocol (Spl).

MINISTRY OF FINANCE

(Department of Revenue and Insurance)

New Delhi, the 1UA December 1972

HEADQUARTERS ESTABLISHMENT

No. 134.—Shri S. K Mitai a permanent Grade I officer
of the Central Secretariat Service and posted as Under Sec-
retary, Ministry of Finance (Department of Revenue and
Insurance), has retired from Government Service with effect
from the afternoon of 9th December. 1972.

The 12th December 1972

No. 135.—The President is pleased to appoint Shri B. R.
Sharma, a permanent Section Officer of the C. S S. Cadre
of the Ministry of Finance and officiating in Grade T of the
Service, as Under Secretory. Central Board of Excise and
Customs and ex-ofUc'io Under Secretary. Ministry of Finance
(Department of Revenue & Insurance) with effect from
26-10-72 forenoon and until further orders.

77«e 13m December 1972

No 26F. No. 31/4/72'Ad.IA.r—The President is pleased
to extend the anpointment of Shri M. M. Sharma, a perma-
nent. Section Officer of the C.S.S. in the ej-cadre post of the
Administrative Officer in the Office of the Controller of insu-
rance. Simla for a further period from 1st July. 1972 to 31st
December. 1972.

S. R. SHARMA, Under Secy.

New Delhi, the 18th December 1972

No* 2.—In exercise of the rowers conferred by sub-seclion
(1) of section 492 of the Code of Criminal Procedure, 1R98
(5 of 1898), the Central Government hereby appoints Shri
Dharam Pal Sharma. Superintendent of Central Excise and
Shrj Avtar Singh. Inspector of Central FxcKe, Chandiearti
Central Excise Coliectorate. as Public Prosecutors to conduct
all cases on behalf of the Central Government in alt courts in
the States of Punfab Harvana, Jammu and Kashmir and
Himachal Pradch and in the Union territory of Chandioarh,
ariiinn out of the Central v ; x n * and Salt Act. 1944 (1 of
1944). the Custom1! Act 1962 d? of 19fi2). (he Gold (Cont-
rol) Act, 196R (45 of 1968) the ^ore'en FxcTianae Rciruia-
tion Act, 1947 (7 of 1947) and other allied Acts, including
fill rules, regulations, notifications and orders made or issued
thereunder.

The Notification issued vide F. No. 15(23)64-_Ad TV-A,
d.itcd the Rth Aorii. 19fiR. niwvntinT Shri D'dar Sino-h and
Shri V. M. Verma, as Public Pro^intors. is here-bv cancelled.

IF. No, 15(42)/71-Ad.TV-A]

R. V. SUKHATANKAR. Dv. Secy,
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(Department of Expenditure)

New Delhi, the Mth December 1972

No. /O2014/l/72-£./.(A)—Ttic President is pleaded to
appoint the following permanent officers of (he Assistants'
Grade of CSS Cadre of the Ministry of Finance, to officiate
as Section Officers in the Department of Expenditure (Civil)
for the period noted against each:—

s.
No.

1.
2.
3.
4

Name

Shri M.S. Lai
Shrl E. Sankaran ,
Shri S.R. Chakravarti
Shri B.N. Joshi

Period

. 1-12-1972 to 31-12-1972

. 1-12-1972 to 16-12-1972

. 1-12-1972 to 31-12-1972
, 6-12-1972 to 31-12-1972

The Mth December 1972

N04 PFG(\106)-T:.l(A)/72.—The President is pleased to
appoint the following permanent Section Officers of the Cent-
nil Secretariat Service (of ttic cadre of the Ministry of Fi-
mtnee) and officiating in Grade I of the Service as Under
Secretaries in the Ministry of Finance, Department of Expen-
diture with effect from the forenoon of the 26th October,
1972 until further orders.

1. Shri D. C. Sen Gupta
2. Shri G. K. Punjabi,

The 16ih December 1972
No. PFG(U06)-EJ(A)/72.—The President is pleased to

appoint the folowine permanent Section Officers of the Cent-
ral Secrtariat Service (cadre of the Ministry of Finance) to
officiate as Under Secretaries in the Ministry of Finance,
Department of Expenditure (Civil) with effect from the fore-
noon of the dates indicated against each until further orders.

LShri L. K. Rathod—30th October. 1972.
2. Shri S, Javaraman_13th November, 1972.

The Wh December 1972
CORRIGENDUM

No. A, 32013/1 /70-E.I. (B).—Tn the English version of
Ministry of Finance (Department of Expenditure) Notifica-
tion No. A. 32013/1/7O-E.T.(B), dated the 26th September,
1972 under the column period' against Shri A. K. Guha
for '5lh July, 1972 to 3(rd December, il972" please read '5th
July, 1972 to 31st December. 1972'.

R. L. SUD, Under Secy.

(Department of Economic Affairs)

New Delhi, the 21st October 1972

Nn. PFG(2W) - A dmn.II.—The President is pleased to
Brant an extension of service frOm 19th September, 1972 to
31st October, 1973 or until the work of the Finance Com-
mission is completed if this will be later, to Shri A. G.
Krishnan. Deputy Secrotary of this Department now on depu-
tation to the Sixth Finance Commission, Ministry of Finance
who was due to retire from Government! service on superan-
nuation on 19th September, 1972 (forenoon).

No. A, \9Q\4/7/72-Admn.II.—The President is pleased to
nppoint Shri M. L. Bhasin, a permanent officer of the Sec-
tion Officers' Grade of the C.S.S. to officiate in Grade I of
tha Service for 39 days with effect from the- 2nd September
1972 to 10th October, 1972 (afternoon).

2, This Department's Notification No. A. 19014/7/72-
Admn.TT, dated 7th October. 1972 is hereby treated as can-
celled.

The 23/Y/ November 1972

Nn. A.19ftW/5/72-AdmnJT.—On transfer from the Pian-
ine Commission, New Delhi, the President is pleased to appoint
Shri M. L. Kapur (an Officer of the Indian Economic Ser-
vice) as Assistant Economic Adviser with effect from the
forenoon of 17th November, 1972 in the Department of
Economic Affa>irs until further orders.
3-401 GI/72

The Uth December 1972

No. /f.35018/6/7i-/frf./.—The President has been pleased
to appoint Slu'i H C, Jain, Assistant Superintendent, on
deputation to this Department from the Office of the
A.G.C.W.&N.. New Delhi as Section Officer (excluded) in
the Budget Division of the Ministry of Finance, Department
of F.conomic Affairs with effect from the R-12-72 (Forenoon)
until further orders.

K. RADHAKRISHNAN, Under Secy.

New Delhi, the 14th December 1972

No. F.5(22)72-Cy.—The President is pleased to appoint
Shri B. S. Lakhandani, now officiating as Deputy Master,
in the India Security Press Nasik Road, in a substantive
capacity in the post of Assistant Master in the same Press,
with effect from 20-4-1972,

No. F.5(22)72-Cy.—The President is pleased to appoint
Shri N. P. Sarnaik, now officiating as Deputy General Mana-
ger in (he India Security Press, Nasik Road, in a substantive
capacity in the post of Deputy Master in the same Press with
effect from 20-4-72.

No. F,5(22)72-Cy.—The President is pleased to appoint
Shri G. D. Dhingra. now officiating as Deputy Master in
the India Security Press Nasik Road, in a substantive capa-
city in the post of Assistant Master in the same Press, with
effect from 20-4-1972.

No. F.5(22)72-Cy.—The President is pleased to appoint
Shri K S. A. Chary, now officiatino as Deputy Master, in
the Tndia Security Press, Nasik Road in a substantive capa-
city in the post of Assistant Master in the same Press, with
effect from 3-2-1969.

No, F.5(22)72-Cy.—The President is pleased to appoint
Shri M. V. Char, on deputation as Technical Officer in the
Bank Note Press, Dewas, in a substantive capacity in the
post of Assistant Master in the Tndia Security Press, Nasik
Road, with effect from 20-4-72.

No. F.5(22/72-Cy.—The President is pleased to appoint
Shri P. M. Rau, now officiating as General Manager in the
Security Paper Mill, Hoshangabad, in a substantive capacity
in the post of Deputy Master in the India Security Press,
Nasik Road, with effect from 3-2-69.

M. K. VF.NKATARAMAN, Under Secy.

New Delh, the 2Ut December 1972

No. C.I 1012/1 /72-Admn.ni.—The President is pleased to
appoint Shri G. V. Ramakrishna, I.A.S., as Minister (Econo-
mic) in the Embassy of India, Washington with effect from
the afternoon of the 1st December, 1972, lintil further
orders

S. L, DUTT, Under Secy.

(Department of Banking)
New Delhi, the 6th December 1972

No, A.12Ql4/\/Admn/72.—The President is pleased to
extend the appointment of Shri T. K, Lakshmikantan perma-
nent Officer of the Assistant's Grade of Central Secretariat
Service Cadre of the Ministry of Finance to officiate as
Section Officer in the Ministry of Finance, Department of
Bunking for the period from 1-11-1972 to 30-11-1972.

T. R. VISWANATHAN, Under Secy,

(Bureau of Public Enterprises)
New Delhi, the \Wi December 1972

No. A .12023/42/72-Adm.—The President is pleased to ap-
point Shri N. K. Chakrabarti, an officer of the Civil Engineer-
ing Department of the Cc-ntral Railway and officiating
Executive Engineer in the Metropolitan Transport Project
(Railways), Calcutta as Deputy Adviser (Construction) in
the Bureau of Public Enterprises, Ministry of Finance with
effect from the 71h December, 1972 F/N until further
orders.

S. S. SHARMA, Dy, Secy.
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DEPARTMENT OF ATOMIC ENERGY

Bombay-1, the 30</i November 1972

No. 2/5(7)/71-(P).—Consequent on the acceptance of his
resignation from service Shri T. Sarangan, a permanent Fore-
man in Bhabha Atomic Research Centre serving as Scientific
Officer/Enginecr-Gradc SCI in Heavy Water Project, Kota of
this Department relinquished charge of his post on the after-
noon of September 20, 1972.

S. K. CHOUDHARY, Under Secy.

Bombay-1, the 12th December 1972

No. 7(70)/72-Adm.—The Joint Secretary to the Govern-
ment of India in the Department of Atomic Energy is pleased
to appoint Smt, A. T. Mathews, Assistant in, this Department
to officiate as Section Officer in this Department with effect
from the forenoon of liccembcr 11. 1972 until further orders
vice Shri Jagdtfsh Lai Section Otficer, proceeded on leave.

D. C. CHOPRA, Under Secy.
for Jt. Secy

MINISTRY OF FOREIGN TRADE

New Delhi, the 2nd December 1972

No. 127/72M/12023/17/72-E./.].—Shri j _ K. Ganguly
relinquished charge of the post of Research Officer (a post
included in Grade IV of the Indian Economic Service) with
effect from the forenoon of the 1st December 1972,

2, The President is pleased to appoint Shri T, K. Ganguly,
Senior Investigator in this Ministry to officiate as Research
Officer in the scale of Rs, 400—900 in the T. P Division
of this Ministry on an ad-hoc basis for a period of 3 months
with effect from the forenon of the 1st December 1972.

No. 128/72[/t/12023/17/72-E.,r.].—Shri L. K. Sarkar relin-
quished charge of the post of Research Officer f Rs. 400—900)
in the T. P. Division of this Ministry with effect from the
forenoon of the 1st December 1972.

2. The President is pleased to appoint Shri L. K. Sarkar,
Senior Investigator in the Ministry of Foreign Trade, to offi-
ciate as Research Officer (a post included in Grade IV of the
Indian Economic Service) in the scale of Rs, 4001—400—
450—30—600—35—670—EB—-35—950, in this Ministry on
ad-hoc basis for a rjcriod of six months with effect from the
forenoon of the 1st December 1972.

VED PARKASH, Under Secy.

New Delhi, the 1th December 1972

No. \4/72[A-320n/l/72-HC].—The President is pleased
to appoint Slid R. K. Bhagotra, a permanent Junior Field
Officer in the All India Handicrafts Board, New Delhi as
Statistical Officer, a post included in Grade IV of the" Indian
Statistical Service, in the same office with effect from 15th
May, 1972 to 14th June, 1972 on an ad-hoc basis vice Shri
S. K. Bhanot on leave.

2, Shri R. K| Bhagotra is also appointed as Assistant Direc-
tor in the All Tndia Handicrafts Board with effect from 24th
July, 1972 to 21st September, 1972 on an ad-hoc basis vice
Miss Sita Kirpal on leave.

T. C. A, SRINTVASAN, Dy. Dir.

(Third Asian International Trade Fair)
New Delhi, the 14th September 1972

No. 26/72[3-Exh(R)AF/7\-Admn].—The President is
pleased to appoint Shri G. G. Kama, Assistant Director (Co-
ordination & Finance) in the Directorate of Exhibitions and
Commercial Publicity, Minstry of Foregn Trade, as Assistant
Director in the Third Asian International Trade Fair, Ministry
of Foreign Trade in an officiating capacity with effect from
the 18th June 1972 (forenoon) to 31st December, 1972, on
purely temporary and ad-hoc basis.

The 21th November 1972 V

No. il/72[3~Exli(8)AF/7UAdmn].—The President is
pleased to appoint Shri V. B. Chitalkar, Store Officer, in the
Directorate of Exhibitions & Commercial Publicity, Ministry
of Foreign Trade as Assistant Director in the Third Asian
International Trade Fair, Ministry of Foreign Trade, in an
officiating capacity, with effect from the 30th October, 1972
(Forenoon) to 31st December, 1972 (A.N.), on purely tem-
porary and ad hoc basis.

PARMATAM SINGH, Under Secy.

(All India Handicrafts Board)
New Delhi, the 14th December 1972

CORRIGENDUM
No. 5/72 [HB-An-44(2S)/72] The following amendments

may be made in All India Handicrafts Board Gazette Notifl-
calion No. 3/7[HB-AD-44(28)/72] dated 16-9-72 :—
Para 1(0

Shri R. K. Bhagotra's appointment as Assistant Develop-
ment Officer is w.e.f, 22-9-72 and until further orders
against the post of Assistant Development Officer sanc-
tioned for the Third Asian International Trade Fair, 1972,
vide A.I.H.B. orders No. P,462/HB/Exh(I)/71, dated
19-8-72 and 17-10-72.

Para 1(H)
Shri G. K. Bhatnagar's appointment as Assistant Deve-
lopment Officer is w.e.f. 19-8-72 and until further orders
against the post sanctioned for the Third Asian Inter-
national Trade Fair, 1972 vWe ATHB Order No.
P.462/HB/Exh.(I)/71, dated 19-8-72.

D. N. SARAF, Development Commissioner
for Handicrafts

MINISTRY OF STEEL AND MINES

(Department of Mines)
New Delhi, the 1th December 1972

No. A-U013/2/10-Estt.—ln continuation of this Depart-
ment Notification of even No. dated 4-8-72, the term of
uppointment of Dr, P, Dayal as Senior Industrial Adviser in
the Ministry of Steel & Mines (Department of Mines) is
extended for a further period from 23-11-72 to 22-2-73 or
until further orders, whichever is earlier.

The 12th December 1972

No. A-12022/S/72-Estt.~Shri N. Krishnan, Chief Cost
Accounts Officer, Ministry of Finance (Department of Expen-
diture) (retired), who was re-employed as Officer on Special
Duty in the- Ministry of Steel & Mines (Department of Mines)
during the period from 16-2-72 to 15-9-72. relinquished charge
of the post of Officer on Special Duty with effect from the
afternoon of 15th September, 1972,

No. A-12022/l/lO-Estt.—The President is pleased to allow
Shri S. Kujur. a permanent Assistant of the Central Secre-
tariat Service to officiate in the Section Officers' Grade of the
service and as Section Officer in the Ministry of Steel & Mines
("Department of Mines) on a purely temporary basis for the
period from 15T11-72 to 30-12-72.

V. K. HARURAY, Under Secy.

(Department of Steel)

New Delhi-UOOU, the 12th December 1972 <
No. ll(l)/12-Admn.l(.)—The President is pleased to

appoint Shri A. K. Ray Chaudhuri, a permanent Section Offi-
cer of the CSS cadre of Ministry of Iron and Steel to officiate
in Grade T of that Service for a further period from 5-11-1972
to 24-11-72.

2. The President is also pleased to appoint Shri A. K. Ray
Chaudhuri to officiate as Under Secretary in the Ministry of
Steel and Mines (Department of Steel) for the aforesaid
period.

CHARANJIT LAL, Under Secy.
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MINISTRY OF INDUSTRIAL DEVELOPMENT

New Delhi, the 10th October 1972

No IS/Salt/H.—ln supersession of this Ministry Notifica-
tion No 8/72/Salt dated 26-8-1972, the President is pleased
to appoint Shri D. V. Kirtikar, Assistant Salt Commissioner,
as Deputy Salt Commissioner, Jaipur with effect from
13-7-1972 (F.N.) until farther orders.

(File No. A-19011/2/72-Salt)

T. V. CHUNKATH, Dy. Secy.

New Delhi, the 21th October 1972

No. [2/Salt/72—Shri E. A. George, Deputy Superintendent
of Salt in the Salt Dcptt. has been appointed to officiate as
Superintendent of Salt, Government Salt Golahs, Howrah. with
effect from 19-10-1971 (F.N.) until further orders.

2. Notification No. 5/Salt/72 dated 16-8-72 is hereby can-
celled.

(File No. A-19011/2/71-Salt)

No. 14/Salt/12.—Shri H. N. Banerjcc, Superintendent of
Salt, in the Salt Deptt. has been appointed to officiate as Assis-
tant Salt ComiruWoner, Tuticorin, with effect from 23rd
October, 1971 (F.N,), until further orders.

2. Notification No. 4/Salt/72, dated 16th August, 1972 is
hereby cancelled,

(File No. A-1901 l/3/71-Salt)

No, 13/Salt/12.—Shri K. Banerjee, Deputy Superintendent
of Sail in the Salt Deplt. has been appointed to officiate as
Superintendent of Salt. Naupada (Madras Salt Region) w.e.f.
21st March 1972 (F,N.) until further orders.

2. Notification No. 3/Salt/72, dated 16th August 1972 is
hereby cancelled,

(File- No. A-19012/4/72-Salt)

No. ll/Salt/12.~Shri K. L. Malik. Superintendent. (Min.)
in the Salt Department has been appointed to officiate as Ac-
counts Officer with effect from 5th May 1972 (F.N.) until
further orders.

2. Notification No, 6/Salt/72, dated 29th Aujzust 1972 is
hereby cancelled.

(File No. A-200U/2/72-Salt)

No. 10/Salt/12.—$b.ri K. D. Khade, Deputy Superintendent
of Salt, |n the Salt Department has been appointed to officiate
as Superintendent of Salt, Uran with effect from 2nd May 1972
(F.N.), until further orders.

2. Notification No. 7/Salt/72 dated 30lh August. 1972 is
hereby cancelled.

(File No. A-19012/12/72-Salt.)

I. V. CHUNKATH, Dy. Secy, for Joint Secy.

(Department of Industrial Development)

New Delhi, the 30th October 1972

No. A 12023/6/71 -E.J.—In continuation of this Depart-
ment's Notification of even number dated the 4th September,
1972, the President is pleased to allow Shri S. Krisnnamoorthy
a permanent Grade 11 Stenographer of the Central Secretariat
Stenographers' Service to continue to officiate as Grade I
Stenographer (Senior Personal Assistant) in the Department of
Industrial Development up to and inclusive of the 8th Decem-
ber, 1972.

The 31st October 1972
No. 4-12023/3/72-E./.—The President is pleased to allow

the following officers permanent in Grade IV of the Central
Secretariate Service to continue to officiate as Section Officers
in the Department/Office for the period shown against each:—

SI.
No

1.

2.

Name

Shri Lajpat Rai Khcra

Shri M. C. Chatterjee

From

f 14-10-72

^24-10-72

. 31-10-72

To

23-10-72

8-12-72

12-12-72

Name of
the Deptt./

Office

Deptt. of
T.D.
D.G.T.D.

Deptt. of
I.D.

The 2nd November 1972
No. A 12022/2/72-L7—The President is pleased to allow

Shri B. K. Varma, a1 permanent Grade I Officer of the Central
Secretariat Service to continue to officiate in Selection Grade
of the Service for a further period of 44 days with effect from
17 th July, 1972 to 29th August, 1972.

2, The President is also pleased to appoint Shri B. K. Varma
to officiate as Deputy Secretary in the Department of Industrial
Development for the aforesaid period.

The 9th November 1972
No, ,4-45011/1112-E.L—The President is pleased to appoint-

Shri K. P. Puri, a permanent Assistant borne on the Central
Secretariat Service cadre pf Ministry of Home Affairs, to offi-
ciate as Section Officer in the Department of Industrial Deve-
lopment with effect from the 1st November. )972 (Forenoon)
and until further orders.

No. J4-12023/6/72-£./.(i).—The President is pleased to ap-
point Shri S. Guhan, I.A.S. Special Assistant to Minister of
Planning, to officiate as Special Assistant to the Minister of
Industrial Development and Science and Technology with effect
from the forenoon of 24th July, 1972, until further orders

Ni^ J4-12023/6/72-£-/.(ii).—The President is pleased to ap-
point Shri P. B. Krishnaswamy, IAS, Private Secretary to tho
Minister of Planning, to officiate as Private Secretary to the
Minister of Industrial Development and Science and Techno-
logy, with effect from the forenoon of 24th July, 1972, until
further orders.

The 15th November 1972

Wo. A12023/3/72-.E./.—The President is pleased to allow
the following officers permanent in Grade IV of the Central
Secretariat Service to continue to officiate as Section Officers
in the Department/Office for the period shown against each:—

SI.
No

1,

2.
3.
4.
5.
6.
7,

S,
9

Name

S/Shri
Shiv Kumar

K.R. Ahuja
S.K. Bhardwaj
I.D. Taldar

. R.R. Chari
R. N. Singh
N.C. Garg

S.D. Gupta
. H. K. Sharma

From

541-72

1-11-72
1-11-72
1-11-72
1-11-72
2-11-72
1-11-72

10-11-72
(AN)

l-U-72
1-11-72
9-11-72

To

31-12-72

31-12-72
31-12-72
31-12-72
30-11-72
30-11-72
9-11-72

30-11-72

30-11-72
7-11-72

30-11-72

Name of the
Department/

Economic Ad-
viser's Office.
Deptt. of I.D.

-do-
D.G.T.D.

-do-
Deptt. of I.D.

I DC(SSI)

-do-

y Dcptf o f l-D.

2. The President is also pleased to appoint Shri S.B. Sen,
an officer permanent in Grade IV of the Central Secretariat
Service to officiate as Section Officer in the Department of
Industrial Development with effect from the 21st November
1972 to the 5th January, 1973.

The 18th December 1972

No. l(8)/67-Zi./K.—Tn continuation of this Ministry's notifi-
cation of even number dated the 12th October, 1972 the
President is pleased to allow Shri T. Raraasubramanian to
continue as Development Officer (Engineerinc) in an officiating
capacity in the Directorate General of Technical Development
lor a further period of three months with effect from the 1st
November, 1972.

G. RAMANATHAN. Under Secy.
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DEPARTMENT OF COMPANY AFFAIRS

New Delhi-1, the Ulh December 1972

CORRIGENDUM
i

No. PFR(SQ)-CLA/60.—¥or the name "Shiri J. S.
Joncja" occurring in line 4 of para 3 of this Department's
Notification at even N". dated 17th August, 1972 mav please
read as "Shri V. S. Joncja".

The 19th December 1972
No. PFG(254)-CLA/69.—The President is pleased to ap-

point Shri Shadi Lai, a permanent Grade IV Officer of the
Indian Economic Service and officiate as Senior Research
Officer in the Department of Company Affairs to officiate as
Joint Director in the Department of Company Affairs for a
period of 53 days from the 21 si November, 1972 to 12th
January, 1973.

The 20th December 1972
No. FFR(15)-CLA/67.—Shri B. S. Bhargava, Assistant Re-

gistrar of Companies, Delhi & Haryana was granted earned
leave for 13 days with effect from 9th November, 1972 to 21st
November, 1972 with permi^on to prefix 5th, 6th, 7th and
8th November, 1972 being holidays to the leave.

In exercise of the powers conferred bv sub-section 2 of
Section 609 of the Companies Act. 1956 (1 of 1956) read with
the Government of India, Ministry of Finance, (Department
of Company Affairs and Insurance) Notification G.S.R. 72,
dated the 1st January, 1966 the Central Government have
appointed Shri B. S. Bnargava to officiate as Assistant Registrar
of Companies, Delhi & Haryana with effect from the forenoon
of 22nd November, 1972 until further orders.

No. PFR(%5)-Admn.U/70.—On his transfer as Registrar of
Companies. Hyderabad, Andhra Pradesh, Shri O. P. Jain, re-
linquished charge of the post of Assistant Inspecting Officer,
Regional Director. Company Law Board. Kanpur on the lore-
noon of 21st November. 1972.

In exercise of the powers conferred by sub-section 1 of
Section 609 of the Companies Act. 1956 (I. of 1956) read
with the Government of India, Ministry of Finance, (Depart-
ment of Company Affairs and Insurance) Notification G.S.R.
72. dated the 1st January, 1966 the Central Government have
appointed Shri O. P. Jain to officiate as Registrar of Com-
panies, Hyderabad, Andhra Pradesh on a purely temporary
and ad-hoc baJs with effect from the afternoon of 28tli
November, 1972 until further orders, vice Shri S. Narayanan
transferred as Addl. Registrar of Companies, Bombay,

No. A-32014l2/72-Admn.J-~rhc President is pleased to
appoint the following permanent officers of the Assistant's

- Grade of the Central Secretariat Service, Cadre of the Ministry
of Finance to officiate as Section Officers in the Department
of Company Affairs for thoj period mentioned against their

s.
No.

1.
2.
3.

Name of the Officer

Sh, S. K. Roy Chowdhury

Sh. V, P. Nair
Sh. S. Banerjeo

Period for which
appointed

i

From To

1-12-72 31-12-72

-do-

1-12-72 30-12-72

K. M. SHARMA, Under Secy.

MINISTRY OF HEALTH AND FAMILY PLANNING

(Department of Health)

New Delhi, the Slh December 1972

No. A. 12O25(O-137/71-C/W./.—Consequent on his transfer
from the Ho3-pital for Mental Diseases, Shahdam, Dr, Vidya
Bhushan, an officer of the Specialists' Grade of. the Central
Health Service, assumed charge of the post of Psychiatrist,
Central Government Health Scheme (Willingdon Hospital,

New Delhi), with effect from the forenoon of the 3rd October,
1972. V

R. N. SINHA. Under Secy,

New Delhi, the \5lh December 1972

No. A . 32Ol3/2/72-Esti.(P).—The President is pleased to
appoint Shri N, A. Subremoncy, a permanent officer of the
Section Officers' Grade of the Central Secretariat Service, to
officiate as Grade 1 of the Service with effect from the fore-
noon of the 2nd November, 1972 until further orders.

The President is also pleased to appoint Shri N. A. Subre-
money as Under Secretary in the Department of Heath from
the same datt.

The 19(/i December 1972

No. A. 22012/60/72-Ctf5/^-On his release from Army
Medical Corps under the Compulsory Liability Scheme, Dr.
R. K, Arya, an officer of General Duty Officer Grade I of the
Central Health Service assumed charge of the post of Junior
Emergency Medical Officer, Safdarjang Hospital, New Delhi,
on the forenoon of the 1st November, 1972.

No. A. lZ025(i)-5b/72~CHSI.~The President is pleased
to appoint Dr. Siri Chand Bhatia, an officer of the General
Duty Officer Grade II of the Central Health Service, and hold-
ing the post of Junior Medical Officer, Willmgdon Hospital,
New Delhi, to the Specialists' Grade of the Central Health
Service, on probation, and to post him as Plastic Surgeon,
Safdarjang Hospital, New Delhi in a temporary capacity with
effect from the forenoon of the 11th November, 1972. until
further orders.

Dr. Siri Chand Bhatia relinquished charge of the post of
Junior Medical Officer, Willingdon Hospital and Nursing
Home, New Delhi, on the forenoon of the 11th November,
1972.

The 22nd December 1972

No. A. 12025(0-37/7l-C/fW.—The President is pleased to
appoint Dr. Chandra Pal Singh to the Specialists' Grade of
the Central Health Service, an probation, and post him as
Physician, Central Hospital, Manendragarh under the Coal
Mines Labour Welfare Fund on a temporary basis with effect
from the forenoon of the 25fh August, 1972, until further
orders.

No. A. 120250)-117P0-CHS.I.—Consequent on her selec-
tion for H Short Service Commission in the Army Medical
Corps. Dr. (Mrs.) Krishna Dcswal relinquished charge of the
poit of Lecturer in Physiology, Maulana Azad Medical College.
New Delhi, which she was holding on ad-hoc basis, on the
afternoon of the 23rd August, 1972.

No. /•;., 12(//)-9/69-CHA'./,-~-The President is pleased to
permit Dr. B. L. Bhattacharjee, an Officer of Supertime Grade
II of the Central Health Service and on deputation with the
Government of Muscat, to retire from Government service with
effect from the afternoon of the 5th February, 1972.

Dr, Bhatlacharjee proceeded om '.refused leave" for 86 days
with effect from the 6th February, 1972.

N, S. BHATIA, Under Secy,

New Delhi, the ISth December 1972

No. F, 2-61/71-F.—While proceeding on deputation to
Australia on a Colombo Plan Fellowship, Dr. N. K. Menon
relinquished charge of the post of Adviser in Tuberculosis in
the Directorate General of Health Services on the afternoon
of the 24th October 1972.

No. F. 4-11/7 l-F.—On return from abroad Shri A. C.
JOHK1 assumed charge of the post of Audio Visual Officer.
All India Institute of Hygiene and Public Health, Calcutta, on
the forenoon of the 25th September, 1972,

No. 1\ 7-13,'69-F.—On return from training abroad. Dr.
(Mis.) SARO.J GUFfA resumed charge of the post of Lec-
turer in Medicine at the Maulana Azad Medic;il College, New
Delhi, on the forenoon of 5th October, 1971.

P. N. SADHOO, Under Secy.



PART I—SEG. 1] THE GAZETTE OP INDIA, JANUARY 6, 1973 (PAUSA 16, 1894) 29

(Department of Family Planning)

New Delhi, the 16th December 1972

No. A. 32015/1 ni-Estt.l.~The President is pleased to
appoint Shri G. A. Achtani, a permanent Grade If Officer of
Central Secretariat StcnoRraphers Service, to oiliciate as .Senior
Personal Assistant in Grade 1 of the CSSS in the cadre of
Health (Department of Health & Family Planning including the
DGHS) in the Department of Family Planning for a period
of 47 days with effect from 22nd May, 1972 to 7th July, 1972.

On reversion to ihe po.t of Stenographer Grade II in the
Directorate General of Health Services. Shri G. A. Achtani
relinquished charge of the post of Senior Personal Assistant
in Grade F on the afternoon of (he 7th July. 1972.

R. P. MARWAHA, Under Secy.

MINISTRY OF AGRICULTURE

(Department of Food)

New Delhi, the 29th November 1972

No. \ 10(47%)/El I RE.I.—On his beinc superannuated from
service, Shri R. C. Verma, a permanent Deputy Director
(Movements) in Lhis Department and who was on fore ten
service with the Food Corpn. of India, retired from service
with effect from the afternoon of 13th September, 1972.

Consequent upon his re-employment in the Food Corpora-
tion of India with with effect from the forenoon of 14th
September, 1972, Shri Vcrma will, be allowed to avail of
earned leave for 120 days refused to him in public interest
from the date of termination of his re-cmployment.

The 30th November 1972

JV«, 22 ( \11 )/(<()/ El I RE.l .—On his being superannuated from
service, Shri D. A. Uttam Sinfih, a permanent Deputy Direclor
in thii Department who was on foreign service with the I'ood
Corporation of India, retired from service with effect, from
Ihe afternoon of 30th December, 1971.

Consequent upon his re-employment in the Food Corpora-
lion of India with effect from the 31st December, 1971. Shri
Utlani Singh, will be allowed to avail of earned leave lor 120
days refused to him in public interesl from the date of termi-
nation of his re-employment.

SHIV RAM,1 Under Secy.

New Delhi-], the 16//; December 1972

No. A-12O2d/l/7l-Siinur.—'Yhe. President is pleased to
appoint Shri M. S. Sokhanda, an officer of the Section Offi-
cer's Grade of Central .Secretariat Services Cadre of the Ministry
Of Agriculture (Department of Food), on deputation on ad
hoc basis, to the post of Senior Administrative Officer at trie
National Sugar Instiue, Kanpur, with effect from the after-
noon of the 30th November, 1972, until further orders, vice
Shri Mahcndra NaLh reverted to the Ministry of Shipping and
Transport from the afternoon of the same date.

A. N. CHADDHA, Under Secy.

New Delhi, the IWh December 1972

No. /1-19OI1/17-72-.E/.—The President is pleased to appoint
Shri Saiyed Mehdi Jafar as Food and Nutrition Extension
Officer in the Department of Food in an oillciatinR capacity
with effect from the afternoon of the 21st November, 1972,
until further oilers.

2. Shri Jafar assumed charge of the post of Food and
Nutrition Extension Officer at the office of the Community
Canning and Preservation Centre, Bhopal with effect from the
same date.

No /1-I90I l/ld/7?.-/'.7.--Thc President is pleased to appoint
Shri \i Krishna Rao as Assistant Technical Adviser in the
Department of Food in an officiating capacity with effect from
the forenon of the 7th December, 1972, until further orders.

2. Shri Rao assumed charge of (he post of Assistant Tech-
nical Adviser at the office of the Joint Tcphnical Adviser,
Eastern Region, Calcutta, with effect from the same date.

U. V. V. L. NARASIMHAM. Under Secy.

(Department of Agriculture)

New Delhi, the list November 1972

No. A320l4/\/72/(ii)-l'Mt.t.-~In continuation of this
Ministry of Agriculture (Department of Agriculture) Noti-
fications of even number dated 31-7-72, 21-8-72, 19-9-72 and
4-11-1972 the President is-pleased to continue the appoint-
ments of the following permanent Assistants of the C.S.S,
belonging to Ihe cadre of the Department of Agriculture
(Ministry of Agriculture) us officiating Section Officers, on
short-term basis, in the Departments of Agriculture for the
period mentioned against each :—

1. Shri D. S, Agarwal—Deptt. of Agriculture—1-11-72
FN—30-11-72(A.N.)

2. Shri G S. Grover—Deptt, of Agriculture—1-11-72
FN—30i 11-72 (A,N.)

3. Shri Dev Raj Sharmn—Deptt. of Agriculture—1-11-72
FN—3O-1I-72(A.N.)

4. Shri D P. Trivedi—Deptt. of Agriculture—1-11-72
FN'—30-11-72CA.N.)

No. 32OI4/l/72-/?.v//J.—In continuation of this Depart-
ment's Notification of even number dated the 19th September,
1972 the President is pleased to continue the appointment of
Ihe following: permanent Assistants of C.S.S. belonging to the
cadre of the Department of Agricultur (Ministry of Agricul-
ture) as officiating Section Officers, on short-term basis in
the Department of Agriculture for the period from the 1st
November, 1972 (F/N) to the 30th November, 1972 (A/N).

1. Shri J. P. Mehla, Die. of P.P.Q.&S., Faridabad.

2. G. K Kanauje, Dte. of P.P.Q.&S., Faridabad,

3. Shri I. N. Chahandc, Dte. of M.&I., Nagpur.

4. Shri Kalyanasundaram, Dte. of M.&I., Faridabad.

The 4lh December 1972

No. 27-876/71-E.V.—On his selection for appointment as
Joint Director of Agriculture (Multiple Cropping) in the
Directorate of Agriculture under the Government of Punjab,
Shri N. R. Kaura, Specialist (Horticulture) relinquished
charge of his duties in the Department of Agriculture, Minis-
try of Agriculture, on the afternoon of 31st October, 1972.

No. 12026(6)/72-£\v//./.—In continuation of this Dcpart-
iii«nrs Notification of even number dated 26-(v-72. the Presi-
dent is pleased to continue the appointment of Shri H. K.
Shnvma, Senior Technical Assistant (Movement) in the
Ministry of Agriculture (Department, of Agriculture) as
Assistant Director (Movement. Statistics) in the same Depart-
ment on a purely temporary and ad-hoc basis for a further
period upto December, 1972 or till such time the post is
filled up on regular short-term basis, whichever is earlier.

The 5th December 1972

No. 12026/\4/72-E.stt.I.—Shri K. G. Mahindru, Assistant
Commissioner (Animal Quarantine) in Ihe Ministry of
Agriculture (Department of Agriculture) relinquished charge
of his post with effect from the forenoon of 27th November.

2. The President is pleased to appoint Shri K. G, Mahindru,
Assistant Commissioner (Animal Quarantine) in the Ministry
of Agriculture (Department of Agriculture) m Officer on
Special Duty (Research) in the Cow Protection Committee,
iii the same Department with effect from the forenoon of
?7ih November, 1972 and uplo 31st March, 1973, or till the
completion of ihe work of the Committee, whichever is
earlier, purely on a short-term basis.

S. N, SINHA. Under Secy.
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New Delhi, the 15th December 1972

No. {9~\/72-EE,I.—The President is pleased to appoint
Dr. W. G. Walunjkar substantively to the permanent post of
Director, Directorate of Tobacco Development, Madras, with
effect from the forenoon of the 1st March, 1970,

P. U. THOMAS, Under Secy.

(Indian Council of Agricultural Research)
New Delhi, the 15th December 1972

No. 15-45/69-FC-/.—Dr, R. Seetharaman, Zonal Coordi-
nator at Central Rice Research Institute, Cuttack is appoint-
ed to the post of Assistant Botanist (Class II Gazetted) at
the same Institute, in a substantive capacity, with effect from
25-6-72.

TBJA SINGH PRUTHI, Under Secy,

(Department of Culture)

New Delhi, the 14th December 1972

No. F.1-W/72-CAH5).—On relinquishing charge of the
post of Director, Salar Jung Museum, Hyderabad, on the
forenoon of the 25th November 1972, Dr, Sachin Roy as-
sumed charge of the post of Keeper in the National Museum,
New Delhi, on the forenoon of the 1st De-cember, 1972.

BALDEV MAHAJAN1, Under Secy

.MINISTRY OF COMMUNICATIONS

New Delhi, the 18r/i December 1972

No. A-32014/1/72-Admn.—The President is pleased to
appoint Shri O. P. Verma, permanent Assistant of the Cen-
tral Secretariat Service ("Cadre of the Ministry of Commu-
nications) to officiate in the Section Officers' grade of the
Service for the period from 23-8-72 to 7-10-72.

2. Shri Verma was posted to the P&T Directorate.
M. I... KAKAR, Under Secy.

(Posts and Telegraphs Board)

New l>eUiI-U0m\, the 19th December 1972
No. 21-21n\-SPA-//.—The P. & T. Board is pleased to

appoint Dr. S. K. Gautam, M.B.B..S,, MD., Medical Officer in
the P. & T. Dispensary, Jabalpur, with effect from the 1st
August,, 1972 (F.N.) on a purely temporary and ad-hoc basis
until further orders.

No. l\/4/72-SPA-f.— The Posts and Telegraphs Board is
pleased to appoint Shri D, V, Beherc in Postmaster's Service
Class-!I in purely local arranifement in Maharashtra Circle for
the period from 19-7-72 to 31-12-72 or till the actual date of
termination of local arrangement, whichever is earlier.

No. l/l/72-SPA-r.—The President is pleased to grant Shri
S. K. Roy a permanent officer of the Junior Administrative
Grade Of T.E.S. Class-t and who was on deputation to Hindus-
tan Cables I,td.. Rupparainpur, for the purpose of the second
proviso to F.R. 30(1) officiating proforma promotion to the
Senior \dministrative Grade of T.E.S. Class-I with effect from
the 6-12-71 until further orders.

2. The President is pleased to decide that tihe appointment
of Shri S. K. Roy in the Senior Administrative Grade of T.E.S
Class-I will be treated on a long term basis, with effect from
23-12-71.

S. JAG\NNADHAN, Asstt. Director Genl.
PosU and Telegraphs

New Dclhi-i 10001. the 19th December 1972
No. 243/3/72-STA-1I.—Shri A. G. Shaikh. Asstt. Engineer

Gujarat Circle and a permanent officer of Telegraph Engineer-
ing Service Class II retired from service with effect from 13-9-72
(A.N,).

The 2Qth December 1972 >

No. 214/l/72-STA-[I.—The President is pleased to appoint
Shri A. Stenjmpta, an officer of the Senior Scale of T.E.S.
Class I to officiate in the Junior Administrative grade of
T.E.S. Class I with effect from 22-11-72 on a purely tempo-
rary and ad-hoc basis until further orders. He is posted as
Director of Telegraphs Bhopal with effect from the same
date.

S. C. SACHDEVA, Asstt. Director Gcnl, (SGT)

M(NISTRY OF TOURISM & CIVIL AVIATION

New Delhl-UOOQl, the 15th December 1972

No. A-110\l/l/71-Adm.~The President is pleased to
appoint Sliri C. R, Sule. officiatinft Commissioner of Railway
Safety, in a substantive capacity in the same post with effect
from the 25th February, 1971.

T. ARUMUGHAM, Dy, Secy.

MINISTRY OF SHIPPING AND TRANSPORT

(Transport Wing)

New Delhi-1, the 12th December 1972

No. E.-l(4)/72.—Shri Joginder Singh, an officer perma-
nent in the Asisstant's Rrade of the CSS cadre of the Ministry
of ShippinK and Transport, relinquished charge of the post
of Section Officer in the Ministry of Shipping and Transport
(Roads Wins) with effect from the afternoon Of tho 2nd
December, 1972 and reverted to his permanent post of Assis-
tant in the Transport Wine of this Ministry with effect from
the same date.

No. £-l(30)/72.—The President is pleased to appoint Stui
N. Gopalakrishnan. IRAS, Under Secretary, Ministry of
Shipping and Transport (Transport Wing) as Deputy Secre-
tary in the Ministry of Shipping and Transport (Transport
Winu) with effect from the forenoon of the 7th December.
1972, until further orders vice Shri Badal Roy. Deputy Secre-
tary, granted leave for 40 days w.e.f. 7-12-1972 and there
alter proceeding on deputation to U.K. under the Colombo
Plan,

The \Sth December 1972

No. E-\.(50)/72.—The President is pleased to appoint Shri
A. Ananthakrishnnn, Technical P.A. to Development Adviser
as Director (Designs) in (he Ministry of Shipping and
Transport (Traasport Wing) with effect from the forenoon
of the 14th December. 1972 on an ad-hoc basis for a period
one year or until the recommenda'ions of the Staff Inspection
Unit for Ions term continuation of the post is received
whichever is earlier.

M. K. RAMASWAMY, Under Secy

New Delhi, the 21st December 1972

No. 11-A-/L(56)/71.—Consequent upon appointment on
deputation as Export in Navigational Aids with Government
of Singapore under the Colombo Plan, Shri B. S, SHvathsan
handed over charge of the post of Engineer (Electrical) in
the Department of Lighthouses and Lightships on the after-
noon of the 27th June, 1972.

B. K, SAHr. Under Secy.

New Delhi, the December 1972

(MKRCHANT SHIPPING)

No. ]Q-MA(lQ)/72.—The President is pleased to appoint
Shri S. S. Naphade, as Nautical Surveyor in the Mercantile
Marine Department, Bombay, in a purely temporary capacity,
with effect from the forenoon of 29th Angus! 1972 until
further orders.

D. C. AHIR. Under Secy.
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Directorate General of Shipping

Bombay, the lblli December 1972
(MERCHANT SHIPPING)

No. 2-SH(t)/12.—The Director General of Shipping here-
hv appoints Shri K. S. Narananswamy, Office Supdu T. S.
'Raiendra', Bombay as Deck Passenger Welfare Officer
Mercantile Marine Department, Bombay in a vacancy caused
by the suspension of Shri M. Pushpanathan, regular Deck
Passenger Welfare Officer. Bombay tor a period of six. months
or till the case against Shri M. Pushpanathan is finalised
whichever is earlier with effect from 1st December 1972
(forenoon) vice Shri M, Pushpanathar, placed under suspen-
sion.

G. S. BANERJEE, Dy. Director Genl, of Shipping
for Director General of Shipping

MINISTRY OF RAILWAYS
(Railway Board)

New Delhi, the 15//i December 1972
No. ERB1/72/7/5.—Shri Pancham Lai. officiating Joint

Director, Establishment, reverted as Deputy Director, Railway
Board, with effect from the afternoon of 27th November,
1972.

The \6th December 1972
No. ERB-1/72/1 0/8, —Shri R. L. Agarwal, officiating Sec-

tion Officer, Railway Board, reverted as Assistant wirlh effect
from the afternoon of 30-8-1972.

The 19//i December 1972
-No. F.72PM5/6/RB2.—Shri M. U. Bijlani. Stenographer

Gr. II was appointed to officiate as C.A. to Secretary w.e.f.
the forenoon of 1-5-67.

H. F. PINTO, Secy., Rnilwav Board
& ex-officio Joint. Secy.

New Delhi, the 20ik December 1972

No. E72OG4/6/RB3,—Shu D, B. Anand, permanent Grade
II Stenographer of t'he Railway Board Secretariat Steno-
graphers' .Service is appointed to officiate in Grade I of the
Service with effect from 18th December, 1972.

No. £(GP)P 1/6/17—The President is pleased to appoint
permanently the following^Temporary Assistant Signal & Tele-
communication Engineers in Junior Scale of the Indian
Railway Service of Signal Engineers with effect from the date
and on the Railway noted against each:—

s.
No.

1.
2.

Name

Shri S. Kalyanasundaram
Shri R.C. Sood

Railway

Southern
Northern

Date

12-10-72
12-10-72

No. F(O)III-72PM6/227.^Shri R. K. Dandckar, officiat-
ing Chief .Signal and Tele-communication Engineer is confirm-
ed finally as Chief Signal and Tele-communication Engineer,
Indian Railways, with effect from the 1st June, 1972.

The 2\sl December 1972
No. E(O) 1I/-72PM6A195.—On transfer from Northeast

Frontier Railway Dr, N. K. Sarkar, Divisional Medical Officer,
is appointed to officiate as Medical Superintendent in the
Junior Administrative Grade on the Eastern Railway with
effect from the afternoon of 31-10-1972.

No, E(0)IlI-72PM6/166.—On transfer from Metropolitan
Transport Project (R), Bombay. Shri B. C. Mathias officiat-
ing Deputy Chief Operating Superintendent in Tntcrmediate
Administrative Grade is appointed to officiate as Chief Per-
sonnel Officer on Southern Railway with, effect from
11-10-1972.

No. 7?(O)///-72PM6/214-/.—Shri E. Sreedharan, officiating
Deputy Chief Engineer in the Junior Administrative Grade,
Metropolitan Transport Project, (Railways) Calcutta is
appointed to officiate as Engineer-in-chief in the Intermediate
AdmintJtrative Grade on that Project with effect from 21st
October, 1972.

No. E{O)Ill-72PM6/2}4-H.—Shri N. K. Chakravarti,
Officiating Executive Engineer. Motro)iolitan Transport Pro-
ject (Railways), Calcutta is appointed to officiate as Daputy
Chief Hnpineer ill the Junior Administrative Grade on that
Project with effect, from 21st October 1972.

No. E(O)JII'72PMd/70.—On transfer from the Eastern
Raiilway, Shri R. P. Sarkar, Deputy Controller of Stores, has
been appointed to officiate as Superintendent. Stores ini the
Intermediate Administrative Grade on the South Eastern
Railway with effect from 20-9-1972.

H. F. PINTO. Secy. Rly. Board

MINISTRY OF IRRIGATION AND POWER

New /V//J1-II0001, the \(>1h December 1972

No. 47/72-F.5/20/71-Adm.V.—The President is pleased to
appoint, on deputation, Shri K. C, Krishnamurthy, a perma-
nent officer in. the Grade of Director/Superintending Engineer
(Ordinary Grade) of the Central Power Engineering (Class T)
Service, as Member-Secretary, Northern Regional Electricity
Board, in an officiating capacity, with effect from the forenoon
of the 25(h November. 1972, until further orders.

'MIJKESH GRAND, Under Secy.

New Delhi, the \&th December 1972

No. 223/72-F.l/34/67-/<d>w7.r—The President is pleased
to appoint Shri K. S. Seshadri, a permanent Accounts Officer
of the Office of Controller General of Defence Accounts as
Senior Accounts Officer in the Central Water and Power
Commission (Power Win*), in an| officiating capacity, with
elfecl from the forenoon of the 3rd November, 1972, until
further orders.

The list December 1972

No. 225/J2-FA/S/71-Adm.l.~The President is pleased to
appoint Shri S. K. Gupta, an officelr of the Haryana State
Electricity. Board to the Central Power Engineering (Clas* I)
Service in the grade of Assistant Director (Elec. & Mech.)
in the Central Water and Power Commission (PoweT Wing)
in an officiating capacity, with effect from the forenoon of
the 3rd November, 1972 until further orders.

M. S. PATHAK, Under Secy.

New Delhi, the 19th December 1972

No. 72/72.F.2/J/72-Adm.II.—The President is pleased to
appoint Shri M. L, Nanda, a permanent Section Officer of the
Central Secretariat Service of tih© Cadre of Ministry of Irriga-
tion and Power and officiating in Grade 1! of; the same service,
as Under Secretary in the Central Water nd Powarfr Commis-
sion (WW) with effect from the afternoon of 3rd Novqmber,
1972. until further orders.

No. 73/72-F. 23/33/66-Adm.II.—The President is pleased
to permit Dr. K. S. Ranflappa. Editor, in the Ministry of
Irrigation and Power, to retire from Government service on
attaining the ace of superannuation with effect from the
afternoon of the 2nd December, 1972.

A. K. SARKAR, Under Secy.

MINISTRY OF INFORMATION AND BROADCASTING

New Delhi-l, the.11th December 1972

No. 3XQ\3/1/72-Admn.TI.—The President is pleased to
permit Shri J. M. Sharma, Section Officer. Press Information!
Bureau, of the Central Secretariat Service Cadre of the
Ministry of Information and Broadcasting, to. retire from
Government service with effect from the afternoon of 12th
October, 1972, on attaining the age of superannuation.

B, K, SHARMA, Under Secv.
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New Delhi-l. the lSth December 1932

No. 3O3(2)/72-B(A)).—On attaining the ape of superan-
nuation, Shri P, B. Hbal(adi;ny;i. nirrrrloi-. frequency Assign-
ments, Ml India Radio, New Delhi retired from service with
dTeci from the after-noon of November 30, 1972.

R. K. GUPTA, Under Secy.

New Dclhl-1, the 13//i December 1972

No. PF/339/CIS.—On his attaining the age of superan-
nuation, Shri G. N. Mankad, a permanent Grade TV and
officiating] Grade II (ad hoc) Officer of the Central Informa-
tion Service retired from the Government Service on the
afternoon of 25th of November. 1972,

2. Shri Mankad relinquished charge of the post of ANE,
NSD. AIR, New Delhi, on the same date.

No. PF/125/CIS.—Shri R. N. Chatterjec, a permanent
Grade I Officer of the Central Information Service, who was
working as Research Officer. PIB. New Delhi, expired on 26th
November. 1972.

J. SANYAL, Under Secy.

MINISTRY OF WORKS AND HOUSING

New Delhi, the 30th November 1972

No. A. 220l2/2/72-Adm.I.—The President is pleased, to
appoint Shri S, P. Puri, a permanent officer of the Section
Officer's Grade of the Centiral Secretariat Services to officiate
in Grade I of the Central Sectt,. Services with effect from the
15-9-72 to 14-12-72, or till a regular officer joins, whichever
is earlier.

2, The President is also pleased to appoint Shri S. P. Puri
aJ Deputy Controller of Administration in the Office of the
Chief Controller of Printing and Stationery for the above
period,

The 4th December 1972

No. A. 22013/3/71-Adm.I.—The President is pleased to
appoint Shri B. M. Lai, a permanent Grade I Officer of the
C.S.S. to officiate in the Selection Grade of [he Service for
H period of three months with effect from the forenoon of
the 30lh October, 1972 or till a regular Officer joins, which-
ever is earlier.

2. The President is also pleased to appoint Shri B. M. Lai
as Deputy Secretary in the Secretariat of the Ministry of
Works and Housing for the aforesaid period.

The 8th December 1972

No. A-19QU/l/72~Adm.I.—Sh[l A. N, Kidwai, I.C.S.
assumed charge of the Office of Secretary to the Government
of India, Ministry of Works and Housing (Nirman Aur Awas
Mantralaya) in the forenoon of the 8th Decemher, 1972.

The 16th December 1972

No. A-32015/3/72-Adm.I.-~The President is pleased to
appoint Shri M. S. Khurana, a permanent Officer of the
Section Officers' Grade of the C.S.S, to officiate in Grade T
of the C.S.S. with effect, from the 9th October 1972 until
further orders.

2. Tha President is also pleased to appoint Shri M S
Khurarta as Deputy Controller of Administration in (ti =
Office of the Chief Controller of Printing: and Stationery with
effect from the 9th October, 1972, until further orders.

V. R. IYER, Under Secy.

Works Division

New Delhi, the 15th December 1972
I

No. lS/6/72-Admn.IV.^Shri H. Rahman, officiating Chief
Architect is confirmed us Chief Architect in the Central
P.W.D. with effect from 12-6-72.

P. B. KULKARNI, Under Secy.

MINISTRY OF LABOUR & REHABILITATION v

(Department of Labour and Employment)

New Dcllii-1 WiMl. the lSlh December 1972

No. A^l()\3/2/72-CLT.—The President is pleased to
permit Shri Hari Singh, Daputy Chief Labour Commi.isioner
(Central) New Delhi to retire from. Government Service with
effect from the forenoon of the 7th November, 1972.

C. R. NAIR Unddr Secy.

(Directorate General of Employment & Training)

New Delhi, the 1th December 1972

No. DGE&T.5(70)/72-SA—The President is pleased to appoint
on deputation basis, the undermentioned officers of the State
Governments, as Assistant Director of Employment Exchanges,
Area Skill Survey under Directorate General of Employment &
Training, Department of Labour and Employment, Ministry
of Labour and Rehabilitation, at the stations and with effect
from the dates mentioned against each, until further orders;—

SI. Name of Officer and
No. the post held under

State Govt.

1. ShriD.P. Vora,
Sub-Regional Employment
Officer, Govt. of Gujarat

2. Shri S.N. Mohapatra,
Employment Officer,
State Employment Mar-
ket Information Unit,
Govt. of Orissa.

3. Shri M. L. Deshmukh,
Sub-Regional Employ-
ment Officer, Govt. of
Maharashtra.

4. Shri N. P. Pillai,
Deputy Director,
Govt. of Kerala

5. Shri R,P, Khurana,
Divisional Employment
Officer, Govt. of
Madhya Pradesh.

Appointed on de-
putation basis as

Assistant Director
Employment Exchan-
ges, Area Skill Sur-
vey, Nadiad.

-do- Cuttack

-do- Poona

-do- Cannanoro

-do- Bilaspur

Date of
appoint-
ment

18-10-72
(F.N,)

18-10-72
(F.N.)

18-10-72
(F.N.)

21-10-72
(F.N.)

19-10-72
(F.N.)

G. JAGANNATHAN, Deputy Secy.

(Department of Rehabilitation)
New Delhi-ll, the 29lh Septembei\1972

No A-\9011(9)/7Q-Adm.L—The Presidqnt is pleased to
appoint Lt. Col. R, S. Ayer (1C-3855) as Special Officer
(Relief) in a temporary capacity in the Department of
Rehabilitation, Ministry of Labour & Rehabilitation, with
headquarters at Calcutta for a further period of two months
with effect from the 1st November. 1972.

The 13th December 1972

No. A-32013(4)/71-Adrn.l,—Thc President is pleased to
appoint the following permanent officers of the Section Offi-
cers' Grade of the Central Secretariat Service in the Depart-
ment of Rehabilitation. Ministry of Labour & Rehabilitation
to officiate in Grade I of the Service fo(r the further periods
indicated aQainst each :-—

Name From To
1. Shri B. M. Ghosh 1-11-72 31-12-72
2. Shri S. L. Mediratta • 1-11-72 31-12-72
3. Shri B. C. Sahai 19-10-72 31-12-72

2. The President is also pleased to appoint (he above
officers as Under Secretary in the Department of Rehabilita-
tion, Ministry of Labour & Rehabilitation for the aforesaid
period.

J. K. AHLUWALIA. Jt. Director
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